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Subjeet:- Demise of Sh. Ashok Lakhanpall, revered father of Ms. Ashima
Lakhanpall, Ld. JMFC (NI Act) Digital Court-01, Shahdara
District, Karkardooma Court Complex, Delhi.

\
With profound son'ow and grief, this is to inform that Sh. Ashok

1 mum lame: of Ms. Ashima iialchanpall, Ld. JMFC (NI Act) Digital
"_-:-or:-.. T l Cour\'£_Compicx. Delhbhas left for his

'_"."ie sfi.-‘~t-1~“\£: take pi:-rec today i.e_ on 26.05.2025 (Monday) at
_ j .‘~_.\t at Cremation (iround behind KVM School, Civil Lines, Ludhiana.

A HARKI/02;R’WAL(B ' )
.-\D.\rII.\'lSlIr\TI\VE CIVIL (CENTIL-kl.)

DELHI ;_2 ~ liéi , Dated. Delhi the ............ ..11;- ti:-3 .-4-C

- ',—-..-r:.:=; *5?!" and necessary action to:-

.: High Court of Delhi, New Delhi.
T We ..:. District <5; Sessions Judges, all Court Complexes, Delhi.

‘H: L; 3* -:£;~.a§ Judge. Family Courts (HQS), Dwarka Courts Complex, Dwarka, New Delhi
3% _.~.~:»: to circulate this circular amongst all the Judges, Family Courts in their respective
I ':l.‘.li>.

-- Tn: Ld. Principal Secretary (Law, Justice & Legislative Affairs), GNCTD, Delhi Sachivalya,
New Delhi _

5. The Ld. Chairperson, Delhi Judicial Academy, Sector-l4, Dwarka, New Delhi
6. All the Ld. Judicial Officcr, Central District, Tis l-lazari Courts, Delhi & on

Deputation/Diverted Capacity.
7. The Ld. Member Secretary, Delhi State Legal Services Authority, Rouse Avenue District

Court, New Delhi.
8. The PS to Ld. Principal District & Sessions Judge (HQs.), Delhi.
9. All the Ld. ACJs oi‘ all Courts Complexes of Delhi with the request to circulate the same to

the Judicial Offieers oftheir respective districts.
l0. Protocol Branch (Ceiitral), 'l‘is Hazari Court, Delhi with the direction to bring this circular to

the notice of former Judicial Officers through WhatsApp Group. "
__1J./Notice Boards of all the Bar Associations at Tis Hazari, Pamousc, Dwarka, Rohini,

Sa , KKI) Courts, Delhi. M
,_ Branchfor uploading on LAYERS/on Centralized rte also.
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